HIGH COURT OF JAMMU AND KASHMIR

(Office of the Registrar General at Jammu)
ook Nk %k

NOTIFICATION

No: _//( Dated: 14.01.2012

In reference to High Court Notification No. 1138

dated 03.01.2012 schedule for collecting Roll Number

Slips for Kashmir Province is changed due to bad whether

condition and fresh schedule is given below:

District Date

Srinagar : 23.01.2012
Budgam & Ganderbal - : 24.01.2012
Anantnag & Kulgam - 25.01.2012
Baramulla & Kupwara 1 27.01.2012

Bandipora, Pulwama & Shopian :  28.01.2012
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(1. Jl Kotwal )
R’/— strar General

T | ) . 7 / N / _-".‘
No-_/ G o o~ oS VO Dated:- 14.01.2012

Copy to the:-

1.

2

3.
4.

Registrar Judicial, High Court of J&K, Jammu/Srinagar, for information % n/a.
Director Information, J&K, Jammu/Srinagar, for publication in the two leading
daily newspapers of Srinagar.

Incharge NIC for uploading the same on website.
Office file.
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HIGH COURT OF JAMMU AND KASHMIR

(Office of the Registrar General at Jammu)
¥ ok % %k K

NOTIFICATION
No: \\| 2 Dated: 03.01.2012

It is notified that the candidates, who have applied
for the posts of Junior Assistants in the High Court of J&K
in response to the Notifications No. 598 dated
04.01.2007, No. 294 dated 23.10.2007 and No. 111 dated
05.05.2009, should collect their fresh Roll Number Slips
district wise from the office of Registrar General, High
Court of J&K, Jammu/Srinagar as per the following
schedule:

Jammu Province

District Date
Jammu ; 09.01.2012
Udhampur & Reasi - 10.01.2012
Doda, Kishtwar & Ramban : 11.01.2012
Kathua & Samba : 12.01.2012
Poonch & Rajouri s 14.01.2012
Kashmir Province
District Date
Srinagar s 16.01.2012
Baramulla & Kupwara - 17.01.2012
Anantnag & Kulgam ¢ 18:01.2012
Bandipora, Pulwama & Shopian : 19.01.2012
Budgam & Ganderbal : 20.01.2012

Candidates failing to collect their Roll Number
Slips shall be deemed to have opted out of the selection
process and shall not be called for written test/interview.
Candidates of Leh and Kargil districts may collect their
Roll Number Slips at their convenience from the office of
Registrar General, High Court of J&K, at Jammu or on the
day of written test/interview, to be notifhed later.
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Registrar General
No:-_\A bR -KAINE, Dated:- 03.01.2012
Copy to the:- L
1. Registrar Judicial, High Court of J&K, Jammu/Srinagar, for information & n/a.
2. Director Information, J&K, Jammu/Srinagar, for publication in the two leading

daily newspapers of Jammu and Srinagar each,
Incharge NIC for uploading the same on website.
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